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(i) PB Marg (JLA to DOU Gate)
Amritsar Cantonment:
(1) Harikirat Road
(i) Mohindra Road
(i) Hospital Road

(b) to (d) On difficulties faced by general public due to closed roads in Cantonment
Areas, demands have been raised by MPs/various public representatives. In this
regard, SOP guidelines on Road Closure dated 04.09.2018 have been issued as per
Section 258 of Cantonment Act, 2006 after due consideration and consultation with

various stake holders including Army.
Establishment of defence corridors at Tamil Nadu
1153. SHRI P. WILSON: Will the Minister of DEFENCE be pleased to state:

(a) the details of the status of defence corridors established in the State of Tamil

Nadu;
(b) whether it will increase any employment avenues for the local residents;
(c) if so, the details thereof, if not reasons therefor; and

(d) the scope of job opportunities in Tamil Nadu due to establishment of the
said defence corridor in Tamil Nadu and the number of persons likely to get-direct and

indirect employment?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SHRIPAD
YESSO NAIK): (a) to (d) In pursuance to the Union Budget announcement (2018-19),
it has been t decided to set up two Defence Industrial Corridors in the Country, one
in Uttar Pradesh and another in Tamil Nadu. Subsequently, five nodes for Tamil Nadu
Defence Industrial Corridor, viz. Chennai, Coimbatore, Hosur, Salem and Tiruchirapalli
have been identified. Investments of approximately ¥ 3100 crore were announced by
Ordnance Factory - Board (OFB)/Defence Public Sector Undertaking (DPSUs) and

Private Industries in Tamil Nadu Corridor.
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Till date, six consultation meetings of stakeholders in Tamil Nadu were organized
across its various nodes. Further, Government has also appointed a consultant for the

preparation of Detailed Project Report for these two Defence Corridors.

Setting, up of Tamil Nadu Defence Industrial Corridor would- catalyse indigenous
production of defence and aerospace related items, thereby reducing our reliance on
imports and promoting export of these items to other countries. This will lead to
generation of direct & indirect employment opportunities and growth of private domestic

manufacturers including Micro, Small and Medium Enterprises (MSMESs) and start-ups.
Auctioning of Defence land

1154. SHRI K.K. RAGESH: Will the Minister of DEFENCE be pleased to state:

(a) whether Government is proposing auctioning of defence land spread across

the country;
(b) if so, the details of such land being proposed for auctioning; and
(¢c) the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SHRIPAD
YESSO NAIK): (a) No, Sir.

(b) and (c) Not applicable in view of (a) above.

Replacement of aging Avro 748 aircraft by multi-role

transport aircraft C 295

1155. SHRI SAMBHAJI CHHATRAPATTI: Will the Minister of DEFENCE be pleased

to state:

(a) whether it is a fact that the proposal to replace aged Avro 748 with multi-
role transport aircraft was finalised by Government in 2015 itself but the process of

acquisition has not yet begun;
(b) if so, the details thereof with the current status of acquisition process;

(¢) whether any schedule has been finalised for delivery of 62 transport aircrafts;

and



